‘.,4.

o A p

Incone-tax Act, 1961.

— 6. Bulletin Section of DI (,RS%), New Delhlo (3 caples):p
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No.GC/ITA—II/GM/‘LQZ}ILBS"/‘Z& BEE’UTY SECRETARY TO THE W

I

TO BB PUBLISHED DN ¥ART II SECTIGN 9(ii) OF THE GAZETTE OF “INDLA

E * Govefmuent o Ingia ' ' 1 -

_ Ministry of Finence '
Bepartment ‘of Hevenue & Insurance .

' New Delhi, the 28th rebmary, 1974.
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IN COME T.AX

No. 567/ F.N03203/6/74-1Th.11 _/ It is hereby notified for general ;

infornetion thet the institution mentioned below has been approved

by Indien Council of Medical Research, the prescribed authority

for the purpose of cléause (ii) of “fub-aectmn (1) of Section 35 of
.

INSTITUTm: S ' i

INSTITUPE OF EISTORY OF ME}ICINE LND MEDIGAL BFB:A:&CE
NEY DEHI,

The notification tokes effect fron 1lst April, 1973_.'
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DECUTY svcnmmy TO Tﬁu Gavmmm OF INDIA

Copy forwarded Hoi-

1. A11 Complssmners of Incoz:xe-tax (2 cOp:es)

2. Director of Inspection (Incone~tax & fmd:t)/Inveetlgatlon/‘?.eseamh, v
Statisties and P_ubllcatlon, New Delhi and Dlrecuﬂr 0 S_erw.ces
(I.7.) ’

- 3. Direstor General, Indlan Counc11 of Medical nesearch, Ansari ngar,

Post Box No. 4508 New Delbi~11001i8 with reference to bis iletter
No. 19/15/14~44,11 dated 8th February, 1974

4, Institute of History of Medxclne ~and Medwal Research, "‘ughlaqebac‘z,'
Ne“’ i)’-‘lhl-ﬂﬁz. d .

5. Comptroller and Auditor General of Indiz. (20 mples)
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